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LNTRL AD IIIN ISTR AT I\JE TR IBUNL 

CALCUTTA BENCH 

ONo, 	of 1997(uNLISp 
Oste of order : 14.5,97. 

Prsst : Hon'ble Mr.Jus€ice .K.Chaterjee, VicChrman 

Hop'ble i1r e M.S.Mukheree 	dministrptjve Member. 

ADITA NARAYI4N SEN  

-VS..- 
UNION OF IiJIA & ORS 

I 	Fir the p e t itioner(s): Mr.Samir Ghosh,counsel. 
Fr the reoondent3  : None. 
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This is tiled as an unlisted motion today. None 
enters appearance on behalf of the respondents. 
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This application has been filed against an Order of 
transfer from All India RadJo,Calcutta to Gangtok and also. 
against the Memo dt6.5.97 thrugh which the applicant 
be* released,E, 19.5.97 afternoon. The applicant also made 
a re re sentati on on 6,5 • 97 which was forwarde .o 	ctor 
General,A.I.R..New Delhi by the Station Directoron 7.5.97. 

Hearing the ld.counsel for the petitioner and on 
perusal of the application and annexures, we dispose of the 
application itself with the direction upon the Director General, 
respondent no.2 to treat the application together with the 
annexires as agepresentation for the reliets claimed by the 
petL tLonet4/Ldi spose of the sane by passing a speaking order 

which shall be iuwnediately äoinnunicated to the applicant and 
till Such disposal of the said representation1  the petitioner 
shall not be released from his present place of posting. 

Order passed this day shall also be connunicated by 
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ONo. 
CPC No. 

Prent 

ENTR.AL  RDrINISTRATIvE TRIBUNAL 

CALCLITTA BENCH 

Paae.. 2 
of 1997(UNLIsTED 

- 	- Date of order : 

: Hon'ble Mr.Justice f.K.Chatterjee, Vice_iChrman 

Hop'ble flr,M.S.flukher -)ee ?  j.drninistr,.tive i1rnber, 

ADITA NAMYAN S1 

- 	 —vs_i 

UNION OF I'DIA & ORS. 

Fr the petiItioner(): 

For the resondents : 

O RD ER 

t AnuW f raae LL  

the petitioner to the respondents. 

A copy of this application with its enclosures1 a 
a copy of this Order shall also be served upon the respondents 

iediate t.ej. 	/y 

Plain Copy of this Order be given to the ld.counsel 

for the petitioner, 

(M.S.M 	ee) 	 - 
<- Vice..Chairman. 


